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V. R. Ramachandran Nair for. the applicant 

Mr. Paul for the respondents (proxyO 

The learned counsel for the app1icart states 

that the applicant has been allctted.Railway accomrno-

dation and as such he does not want to press this 

application any further. ?ccordingly the O.A. is 

closed as not pressed. 
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